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1 2 3 4 5
Manipur 2009 15 731447 33
2010 31 9175.53+262507 (tablets) 53
2011 53 4621.28+2629406 (tablets) 48
2012 (till May) 10 3699.75+4957190 (tablets) 3
Meghalaya 2009 84 12019.38+280000 (tablets) 19
2010 7 12963.31 %
2011 34 384.98 16
2012 (till May) 09 281.50 01
Mizoram 2009 24 25922 309
2010 257 259.09+28 (tablets) 308
2011 212 301.75+10740135 (tablets) 260
2012 (till May) 80 69.75+6279272 (tablets) 129
Nagaland 2009 s 13497.18 108
2010 100 21697.34+14587 (tablets) 151
2011 62 8292.05+4259 (tablets) 7
2012 (till May) 30 518.87+87968 (tablets) 4
Tripura 2009 0 598.00 05
2010 13 381.50 W)
2011 18 1824.30 04
2012 (till May) 10 277.00 01

Ex-gratia to families of flood victims in Assam

91. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the details of number of persons, who died along with persons missing
during the recent disaster caused by massive flood in Assam;
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(b) whether the Central as well as State Government have released ex-gratia
to the families of the victims who lost their lives in the flood wave;

(c) if so, the details thereof and the amount released for each victims;

(d) the details of number of families, who become landless and homeless in
Majuli Island as well as other affected districts in Assam due to massive flood and

erosion in recent monsoon; and

(¢) the details of steps taken by Government in terms of relief, shelter and
rehabilitation to these affected families?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) As per information received from
the State Government, 112 persons have lost their lives and 18 persons have
reportedly been missing during the recent disaster caused by massive flood in
Assam.

(b) to (e) As the distribution of relief on the ground is the responsibility of
the State Government, it is taking steps to pay ex-gratia of Rs. 1.5 lakh to the next-
of-kin of the deceased person from State Disaster Response Fund. In addition, PM
has announced ex-gratia payment of Rs. 1.00 lakh and Chief Minister Assam has
also announced Rs. 1.00 lakh to the next of kin of the deceased person from CM’s
Relief Fund.

A total of 4.85 lakh persons were accommodated in the 768 relief camps, set
up by the State. The State Government is providing food, clothing, medical care etc.
to the people housed in relief camps.

The rehabilitation of families who become landless and homeless due to flood
and erosion is required to be undertaken by the concerned State Government from

its own resources/Plan funds.
Providing anti-pollution masks to traffic police in Maharashtra

92. SHRI RAJKUMAR DHOOT: Will the Minister of HOME AFFAIRS be

pleased to state:

(@) whether it is a fact that Government has decided to provide anti-
pollution masks to the traffic policemen in the National Capital;

(b) if so, the details thereof;

(¢) whether Government proposes to provide Central funds to Maharashtra



